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Number of Workers/Labourers engaged 
by Metro Railway Contractors = 3700 appro
ximately. 

(b) Amenities/facilities provided include 
drinking water, water for washing purposes, 
Latrines in Labour camps/offices, protec
tive clothing like gum boots. pecial anti·slip 
shoes, helmets, gcggle etC. Where necessary, 
canteen and rest room where night working 
is involved and first-aid etc. 

(c) and (d) Do not arise. 

Unauthorised Persons Travelling in First 
CJass of Suburban erv ices 

*334. SHRI MANIKRAO HODLY A 
GAVIT: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether he is aware of the fact that in 
the ilectric suburban Services between 
Madras Egmore and Tambaram. unauthori
sea persons, who are nol ntitl . to trav 1 
in first class, travel 10 first class thereby 
overcrowd 109 and causing inconvenience to 
genuine passengers; 

(b) if so, whether Government propose 
to conduct special checking on that line; and 

(c) what other remedial measures are 
proposed to be taken in the matter? 

THE MINlST£;R OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI C.K. 
JAFFER SHARIEF): (a) to (c) In addition 
to regular checks by Ti cket Examining staff, 
frequent surprise checks by Special Squads 
deploying railway magistrates, GRP and 
RPF personnel are made on the section to 
prevent unauthorised travel. Voluuters from 
amongst office staff are also deployed. on 
aU week days to check unauthorised travel. 
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Roma Museum in New Delhi 

*338. SHRI CHIRANJI LAL 
SHARMA: Will the Minister of EXTERNAL 
AFFAIRS be plea ed to state: 

(8) whether it is 8 fact that delegates 
who came to India to attend the Interna
tional Roma festival at Chandigarh from 
October 29 to 31 have ca ned for establiShing 
aRoma Mu eum at New Delhi; and 

(b) if 0, reaction of Government there
to ? 

THE " MINISTER OF EXTERNAL 
AF~AIRS (SHRI P.V. NARASIMHA RAO): 
(a) and (b) The Governmont have aeeD 




